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No. 1892] NEW DELHI, MONDAY, APRIL 20, 2026/CHAITRA 30, 1948
qEF TREgH i ST A

T2 feeett, 20 arder, 2026

FTIT. 1963(3).— FeilT TLHT, TTET TIOTART ATRAT U (U SHT ¥<) (Rir =08 0%
THET Sh SATTAT FgT AT g) =l €T 3F il IT-TT () FTT & ARAT FHT TART FId g, T THTETH
BT ST % T2Tq o AERTE 157 & AN 5 | et 9raa? TE TSHRT -4 3 Fegld Jal 9% 989
AT | T 141 7 A AT, 3uu/3 00 F AT RYR/9 3 0 T T2 92 RATOT S2etr, gaee i g+
& T TATSI o for ag g srafera § Sraerr wferm avia $i= srqg=t # R w1 g, ey 9 &7 st e
% T AT T AT FLAT 2l

T ot ARE, ST 36 qH | Faag 8, I AT &7 o7 37 At IT-am=7 (2) * o7 qarh
TSI o o0 UHT IF o ITANET 92 TSI H TH ATSEEAT & TR il A & ShHE & 6 Fia< st
AT T T TR |

U ST ST TeqH TSI, TATq SUTSegI el EITET TRMYY & forfed &7 7 J&qa @
ST 3 SEH A AUTT ATAHRIAT T STTuar 3T Feqw qria=m<r, o<l &1 sFmra =9 7 37 Bt
fafers T9@T T g9 S T S@8T &7 37T UHT Sl 6 qaaTs & TETq a7 UHT T S FL &

2790 G1/2026 )




2 THE GAZETTE OF INDIA : EXTRAORDINARY [PART II—SEC. 3(ii)]

TETq, TS e &f, OF a8 Ty raeds THe, A9l g0 AT af di H1 STqaTd FT T AT
FATATT T AT |
3 arferfaer it ey 397 i ST-emeT () % et Ferw wrtersTy g Rt At e off sraer sifaw
BT |
TH STTERAAT o AT AT ATAT I 6 TG ST A AT TEH TR 6 Ih FIATAT H ITASE
& Sl 3T [Raas SARRAT T HLreAT foham ST aaar 3 |
ATLA

HETY 57 & AR orel | AT A1a T TSTHE - 94 3 F Frg | A4l UL Ig= q1 98
AT 3T arehT AT Ut/ o0 H R HT.RU R/ 30 F T S T ST ATAT HLAAT TR d I

AT Aigd S FT e Faw.
TS T ATH: HERY fret =7 9 TR
ENTE] qaer HET JAFIFER | AT TFR || S wTaTwa C\LEIRER T
eI (BT THTR) FRT)
2 3 4 5 6
T T ATH: ATAAT
NIEEIKICHCICCUIE
1 177 IGEil ERED 0.07 (FT7) 0.07
2 178 fAstr FUF 0.07 (B%a7) 0.07
3 179/1 BEil FIF 0.01 (B%a7) 0.01
4 184 BEil FIF 0.29 (3%a7) 0.29
5 186/1 BEil FIF 0.46 (%47 0.46
6 199/1 BEil FIF 0.02 (Z%a7) 0.02
UEEIEICHCCUIE]
7 53 BEil FIF 0.3482 (3Fe77) 0.3482
8 54 BEil FIF 0.21 (B%a7) 0.21
9 56/A, 56/B BEil FIF 0.474 (3Fe7T) 0.474
10 57 BEil FF 0.004 (3Fe7T) 0.004
11 58/1, 58/2 BEil FF 0.069 (FFe77) 0.069
T T ATH: GTIT
12 105/1, 105/2 BEil FF 0.62 (%47 0.62
13 106 GEil FF 0.29 (3%a7) 0.29
14 106 fAstt FF 0.18 (%47 0.18
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15 107 0.22 (FF7T) 0.22
16 107 0.05 (Z%47) 0.05
17 108 0.29 (FF7T) 0.29
18 111/1, 111/2 0.22 (FFAT) 0.22
19 119 0.22 (FFAT) 0.22
20 12 0.37 (F7T) 0.37
21 121 0.44 (F%T) 0.44
22 123 0.5 (3Fa¥) 0.5
23 13 0.05 (Z%7) 0.05
24 14/1 0.3 (FFaT) 0.3
25 14/2/1, 14/2/23 0.245 (FTX) 0.245
26 22/2 0.34 (FF7T) 0.34
27 23/2 0.63 (F77) 0.63
28 293 0.44 (Z%47) 0.44
29 93 0.35 (Z%47) 0.35
30 94 0.34 (Z%47) 0.34
31 98 0.14 (F%47) 0.14
32 99 0.345 (277 0.345

Total 8.6052

[®1. 5. NH-12014/85/2016-MAH(P-6)/3A]

ag e E™, ATaw

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION

New Delhi, the 20th April, 2026

S.0. 1963(E).— In exercise of powers conferred by sub-section (1) of section 3A of the National Highways
Act,1956 (48 of 1956) (here in after referred to as the said Act), the Central Government, after being satisfied that for
the public purpose, the land, the brief description of which is given in the Schedule below, is required for Construction
of Major Bridge across Kanhan river with its approaches from Km. 255/300 to Km. 259/130 on Amdi to Saoner
Road NH -753 in the District of Nagpur in the state of MAHARASHTRA, hereby declares its intention to acquire
such land.

Any person interested in the said land may, within twenty-one days from the date of publication of this
notification in the Official Gazette, object to the use of such land for the aforesaid purpose under sub-section(1) of
section 3C of the said Act.

Every such objection shall be made to the Competent Authority, namely, Dy. Collector, Land Acquisition,
Nagpur in writing and shall set out the grounds thereof and the Competent Authority shall give the objector an
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opportunity of being heard, either in person or by a legal practitioner, and may, after hearing all such objections and
after making such further enquiry, if any, as the Competent Authority thinks necessary, by order, either
allow or disallow the objections.

Any order made by the Competent Authority under sub-section (2) of section 3C of the said Act shall be final.

The land plans and other details of the land to be acquired under their notification are available and can be
inspected by the interested person at the aforesaid office of the Competent Authority.

SCHEDULE

Brief Description of the land to be acquired with or without structures for Construction of Major Bridge
across Kanhan river with its approaches falling NH-753 in the stretch of land from Km. 255/300 to Km. 259/130 in
the District of Nagpur in the state of MAHARASHTRA

|State: MAHARASHTRA

||District: NAGPUR

SI. No. (|Survey/Plot Number|| Type of Land Nature of Area Area
Land (in Local Unit) (in Hectares)

(= Iz | s [+« | s | ]
|Ta|uk: Saoner |
|Vi||age: Bawangaon |
|1 ||177 ||Private ||Agricu|ture || 0.07 (Hectare )|| 0.07|
|2 ||178 ||Private ||Agricu|ture || 0.07 (Hectare )|| 0.07|
13 17971 | Private |Agriculture | 0.01 (Hectare )|| 0.01]
|4 ||184 ||Private ||Agricu|ture || 0.29 (Hectare )|| 0.29|
E |[186/1 |Private |Agriculture | 0.46 (Hectare )|| 0.46|
E |[199/1 |Private |Agriculture | 0.02 (Hectare )|| 0.02|
|Vi||age: Kodegaon |
|7 |53 |Private |Agriculture || 0.3482 (Hectare || 0.3482
|8 ||54 ||Private ||Agricu|ture || 0.21 (Hectare )|| 0.21|
E |I56/A, 56/B | Private |Agriculture | 0.474 (Hectare ) 0.474|
|10 |57 | Private |Agriculture | 0.004 (Hectare ) 0.004|
|11 |158/1, 58/2 ||Private |Agriculture | 0.069 (Hectare )| 0.069)|
|Vi||age: Khapa |
|12 1[105/1, 105/2 ||Private |Agriculture | 0.62 (Hectare )|| 0.62|
|13 |[106 ||Private |Agriculture | 0.29 (Hectare )|| 0.29)
|14 |[106 | Private |Agriculture | 0.18 (Hectare )|| 0.18|
|15 |[107 | Private |Agriculture | 0.22 (Hectare )|| 0.22)
|16 |[107 | Private |Agriculture | 0.05 (Hectare )|l 0.05|
|17 |[108 ||Private |Agriculture | 0.29 (Hectare )|| 0.29)
|18 11171, 11172 ||Private |Agriculture | 0.22 (Hectare )|| 0.22]
|19 ||119 ||Private ||Agricu|ture || 0.22 (Hectare )|| 0.22|
|20 ||12 ||Private ||Agricu|ture || 0.37 (Hectare )|| 0.37|
|21 ||121 ||Private ||Agricu|ture || 0.44 (Hectare )|| 0.44|
|22 ||123 ||Private ||Agricu|ture || 0.5 (Hectare )|| 0.5|
|23 ||13 ||Private ||Agricu|ture || 0.05 (Hectare )|| 0.05|
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24 14/1 Private Agriculture 0.3 (Hectare) 0.3
25 141211, 14/2/23 Private Eg:cul wre 0.245 (Hectare ) 0.245
|26 |[22/2 | Private |Agriculture | 0.34 (Hectare )|| 0.34]
27 2372 | Private |Agriculture | 0.63 (Hectare )|| 0.63|
|28 293 | Private |Agriculture | 0.44 (Hectare )|l 0.44]
|29 ”93 ||Private ||Agricu|ture “ 0.35 (Hectare )“ 0.35|
|30 ”94 ||Private ||Agricu|ture “ 0.34 (Hectare )“ 0.34|
|31 ”98 ||Private ||Agricu|ture “ 0.14 (Hectare )“ 0.14|
132 |99 | Private |Agriculture | 0.345 (Hectare )| 0.345|
| Totall| 8.6052]

[F. No. NH-12014/85/2016-MAH(P-6)/3A]

SHAIKH AMINKHAN, Director
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